FORM A

PUBLIC ANNOUNCEMENT
[Under regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
FIPOLA RETAIL (INDIA) PRIVATE LIMITED

Relevant particulars
1. |Name of the corporate debtor Fipola Retail (India) Private Limited
2. |Date of incorporation of corporate debtor 28t December, 2016
3. |Authority under which corporate debtor is | Registrar of Companies, Chennai, Tamil
incorporated/registered Nadu
4. |Corporate Identity No. / Limited Liability | U15532TN2016PTC113906
Identification No. of corporate debtor
5. |Address of the registered office and principal | No. 5, Cenotaph Road, Teynampet,
office (if any) of corporate debtor (Landmark - Lanson Toyota Building)
Chennai - 600018, Tamilnadu
Multiple outlets were functioning at
Chennai, Pondicherry, Bangalore,
Hyderabad and Coimbatore
6. |Insolvency commencement date in respect of | Date of Order: 2nd May 2023
corporate debtor Date of receipt of Order: 34 May 2023
7. |Estimated date of closure of insolvency resolution | 29t October 2023, being 180 days from the
process date of commencement of resolution
process
8. |Name and registration number of the insolvency | Name: Deepa Venkat Ramani
professional acting as interim resolution | Registration no: IBBI/IPA-002/1P-
professional N00118/2017-2018/10287
9. |Address and e-mail of the interim resolution | Address: Office No. 40, TNHB Complex,
professional, as registered with the Board 180, Luz Church Road, Mylapore, Chennai -
600 004, Tamil Nadu
Email ID: deepa@ksmassociates.net
10.|Address and e-mail to be used for | Address: KSM Associates, Office No. 40,
correspondence with the interim resolution | TNHB Complex, 180, Luz Church Road,
professional Mylapore, Chennai - 600 004, Tamil Nadu
Email ID: cirp.fipola@gmail.com
11. | Last date for submission of claims 16t May 2023
12. |Classes of creditors, if any, under clause (b) of | Nil (As per the information available with
sub-section (6A) of section 21, ascertained by the | the Interim Resolution Professional till
interim resolution professional date)
13.|Names of Insolvency Professionals identified to | Not applicable
act as Authorised Representative of creditors in a
class (Three names for each class)
14.|(a) Relevant Forms and (a) Web link:
https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives (b) Not applicable
are available at: Physical Address: As mentioned against
entry no. 10 above

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
a corporate insolvency resolution process against the Fipola Retail (India) Private Limited on 2nd
May 2023.

The creditors of Fipola Retail (India) Private Limited are hereby called upon to submit their claims
with proof on or before 16t May 2023 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Dee“pa Venkat Ramani \
Interim Resolution Professional “S\'CYpr¢f
IBBI/IPA—OOZ/IP-NOOl18/2017-2018/10287

Place: Chennai
Date :4t May, 2023
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PUBLIC NOTICE

Registered office: |CICI Bank Towers, Bandra-Kurla Complex,
ﬁ,ﬂ'ﬂ' Home Finance | E-EHI'J[.—] {East), Mumbai- 400051

Corporate Office: 1ICICI HFC Tower, JB Nagar, Andhen Kurla Road, Andheri East, Mumbai- 400059

Branch Address: W Mall Building, 2nd ficor, Wexco Homes, Kanjikuzhi, Kottayam- 636004

The following borrower's have defaulted in the repayment of principal and interest of the loans facility obtained by
them from GG Home Finance Company Limited ("ICIGT HFCT) and the Ioans have been classified as Non-
Parforming Assats (NPA). A notice was issued to tham under Saction 13 (2) of Securitisation and Re-construction
of Financial Assefs and Enforcement of Security Interest Act-2002 on their last known addresses, however it was
not sarved and hence thay are hareby notified by way of this public notice.

EAST COAST RAILWAY

Tender Mo, 30235241, Dtd. 27.04.2023

NAME OF THE WORK : Eullefgri8
LULTRASONIC DOUBLE RAIL TESTER
WITH 8 PROBES ON EACH RAIL AND
MINIMUM TWO BASE LIMES
COLOURED SIGHMALS AND REAL A-
SCAN PULSE ECHODO WITH
CONTINUDOUS RECORDING OF B-
SCAM STORAGE OF EACH PROBE

punjab national bank

I name yow can BANK upon |

tsna SigiEiE a®

DISTRICT TOWN CE -COIMBATORE
COIMBATORE LOCAL PLANNING AUTHORITY
ONLINE APPLICATION NO: IAJUK7JD/2022

In the G.0.Ms.N0.661 Housing and Urban Development Department
dated 12.10.1994, the Government has approved the Coimbatore Mastel
Plan and enforced.

The applicant. Mrs.S Kiruthika, Coimbatore is requesting for change of
land use from Agricultural Use Zone into Residential use zone in the
Coimbatore approved Master Plan of Coimbatore District, in S.F.No
288/9, Peedampalli Village, Sulur taluk, Coimbatore district for an extent

Share Depariment, Board & Co-ardination Davision
Fiot Mo. 4, Dwarka Sector=10, Mew Defhi-110075
Email |d: hosdi@pnb.co.in, Tel # 011-28044857

PUBLIC NOTICE

Motice is hersby given that Share Cartificate of the Bank mentioned below has been
reporied lostmisplaced/stolen and the registered holder ! thereaf ! claimant thereto

Name of the Borrower! p Date of Notice | Npa O . : : :
. Co-Borrower! Guarantor/ u;%iiﬂfeﬁdfﬁrzzﬁ Sent/ Outsta- | pate of 1.0875 Acres(00-44-03 Hec) Any objection and suggestion to the has requesied fos issue of duplicate shane certificate: ‘;ngﬁé””: E"ET‘:‘: ?E__TIUEEA?EI E}EE
Mo, (Loan Account Aseat to be Enforced nding as on change of land use proposal may be informed to theCoimbatore District
! __Number) & Address 1 : : Date of Notice | | Town and Country Planning office within 30 days. Sr.| Name of Shareholder | Follo | Share | Distinctive No No. of e .. L)
.| Regi Gopinath (Borrower), Anila. Resy No.134/32-2-1 132/12-2 Thycattusserry | 10-04-2023 [ 04-Apr- | Assistant director / joint director, (I / C) Mo, Mo.: |Geriificate| *of Shares. | Sharas H;:fu-l"-’. Auguslt 2“; ;EEI:EIDH bl
.{Gc- Borrower), "Kaithavelil Cherthala 134/32-2-1 132022 Cherthala- Rs. 2023 Coimbatore local planning authoriy. SIDRRIVE LN 11500
Thalkahilesery Thycatiussery GEEEZE. Bounded By- Morth By: Pt 13.91 .093/- Coimbat ' 1 | Jagdish Chandra Garkati | 1201825 024344 E730305935- 115 INSPECTION BY : Consignes as RDSO
| Alappuzhna’ Cherthala Kerala Property, South By: Pvt Property, East By: OImoatore BT 39306049 decentralized the inspection of USFD
. | GBB528. NHKOMOOD01253171 . |Road, West By: Pvt Property. In case any person has any dalm in respect of the sakd shares/any objection(s) for | |equipments from RDSO to Zonal
] T T AT S 3 o H i S o the issuance of duplicate cerlificate in favour of the above stated sharehaolder Railways / PU.
The steps are being laken for substituted service of notice. The above borrower’s anddor their guaranlors (as ORIGINAL PROPERTY DOCUMENT LOST claiment, heifshatthiy should lodpes their claim ar cbijechion within 15 daye of the dat ¥&

applicable) are advizsed to make the payments of outstanding within period of 60 days from the date of publication
of this notice else further sleps will be taken as par the provisions of Sacuritization and Re-construction of
Financial Azsets and Enforcement of Security Interest Act, 2002

Date : May 05, 2023
I\EI.(:H:HE: Cherthala

Quantity: 05 MNos.

Date and time of opening of Tender :
20.05.2023 at 1500 Hrs.

Mote : Malerial to be supplied within 0 days.

Complete details available at .
wrw. reps.gov.in

Sr. Divisional Material Manager |

of publication of this Nobce, IF within 15 days fram the dabe hered! no claim is
recelved by the Bank In respect of the sald certificate, duplicate share
certificateletter of confirmation will be issued. The public is hereby cawtioned against
dealireg in any way with the above mantionsd certificate.

For Punjab Mational Bank

d, a Company registered under

ompany’s Act,
represented by |ts Authorlsed Signatory SR Venkatachalam - Aadhaar No.9594
0205 6108, having office at Super — A Unit, Coimbatore Private Industrial Estate,
Kurichi, Coimbatore641021, do hereby inform to the General Public that we havel
lost the original land document pertaining to our property registered in Document No.
409 of 1971, dated 24.02.1971 registered at the Office of Sub-Registrar off
Chengalpet. If anyone finds the said document, please contact us at the following|

Authorized Officer
ICICI Home Finance Company Limited /

Date: 03.05.2023 (Ekta Pasricha)

Sersrmmsogurt (WHsoflma) Cuesrrldl, prusas wral L

office address. Place: New Delhi Company Secretary | IBR 124/0/23.24] Waltair
Lk L siraf] M/s. ELGI Rubber Co Ltd,
B o e, 302120 k2 pomper wasiny @ @O0 (C0F ) | 20222023 e, 09,08 2023 Super - A Unit, ?’f
iy Sy dgnma Teemeu vl Coimbatore Private Industrial Estate, Kurichi, Coimbatore- 641021 e e
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MAHASAMUND, KANTABANJI,
BALANGIR AND EXTENSION OF 3.00M
WIDE FOB FROM PLATFORM (283) SIDE
TO CIRCULATING AREA AT
HARISANKAR ROAD STATIONS OF
SAMBALPUR DIVISION.

Approx. Cost of the Wark (%)

FORM B
PUBLIC ANNOUNCEMENT

Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s.KIKANI INTERNATIONAL PRIVATE LIMITED

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

FORM A
PUBLIC ANNOUNCEMENT

[Unger raguitateon & of the Insclvancy end Bankrugtey Boerd of Indla (Insolvency Resclution

Procass for Corporate Parsons) Regulations, 2016]
FOR THE ATTENMTION OF THE CREDITORS OF
FIPOLA RETAIL (INDIA) PRIVATE LIMITED

i Relevant particulars
17.05,08,.557.30, EMD () : 10,02, G600/-
21 o-Tender No DHTQDE”E e 3'- PARTICULARS DETAILS 1. [Mame of the corporate deblor | Fipola Retail (India) Private Limited
3 : - o.
= e £, | Dale: of incorporalicn of £81h December, 2016
WL el e L IMPROVEMENT TO| | M7 "Name of corporate debtor M/s KIKANT INTERNATIONAL corparate debtor - _ N
EXISTING PLATFORM SURFACES OF PRIVATE LIMITED 3. | Authority under which corporate | Registrar of Companies, Chennal, Tamil Madu
RAIRAKHOL, SAMBALPUR CITY AND . . debter Is incormorated redistered
JHARSUGUDA ROAD STATIONS IN 2 Date of incorporation of 28/10/2013 LH |
corporate debtor 4, |Corporate Identity No, | LN 5532 TNZ016PTC 113906
JHARSUGUDA ROAD - KEREJANGA imitid-Lisbillty Idsntification
SECTION AND BARGARH ROAD, 3 | Authority under which corporate | ROC-Coimbatore Mo, of corporate deblor
BARPALI AND HIRAKUD STATIONS IN debtor is incorporated/registered =T T 3 ;
5, [Address of he regestened Mo, 5, Cenolaph Road, Teynampet,
SAMBALPUR - TITLAGARH SECTION 4 | Corporate Identity No. / Limited | U17111TZ2013PTC019963 office and principal offica {Landmark — Lanson Toyota Building)
OF SAMBALPUR DIVISION. Liability Identification No. of (if any'} of corporate debbar Chennal — 600018, Taménadu
Approx. Cost of the Work (%) : corporate debtor Multiple outlets were functioning at Chennai
B.84 82 654 45 EMD (7} : 5,02 500/ L Pondichermy, Bangalore, Hyderabad and Coimbaiors
- ‘5 | Address of the registered office | SF.NO:283/2A. KONDAMPATTI . |Insolvency cammencement date | Date of Drl:lh_.f: znd r_1é-|-!l. 2023 |
J) e-Tender No. 10-eT-SDENE-SBP-23 and principal office (if any) of | VILLAGE, VADASITHUR VIA, in respect of corporate debtor | Date of receipt of Order: 3rd May 2023
MECTELIE BALANCE WORKS IN corporate debtor KINATHUKADAVU TALUK, 7.|Estimated date of closure of | 20th October 2023, being 180 days from the
CONNECTION WITH SOFT COIMBATORE, TAMIL NADU 641 insolvency resolulion process | dale of commencement of resalulion process
UPGRADATION OF JHARSUGUDA 202 INDIA &, |Mame and regestralion Marnie: Deepa Venkal Ramani
ROAD, SAMBALPUR CITY AND 6 | Date of closure of Insolvency 08/07/2022 number of the insohancy Registration no: |BENPA-D020P-MO0 11872017 -
E:ﬁg:f:uiﬂm:iﬂéﬂm#f STATIONS IN Resolution Process prodessionsl acting &5 interim | 201810287
- resolution professional
[T T GM OB | (7 | Liquidation commencement | 01/0572023 5. [Address and e-mai of the | Addrass: Offcs Mo 40, TNHB Complex,
14,29,74 963.82, EMD (%) : 8,54,5900/- date of corporate debtor interirm resclutlon professional, [ 180, Luz Church Road, Myapore, Channal,
i " . 8 | Name and registration number of | S KANGAYAN as registared with the Board | 600 004, Tamil Nadu
Completion Period for the work : 06 : g ; ; Emaill Il deepa@kamassociates.nel
{Six) Months {for all the tenders). the insolvency professional acting | Regn No.IBBI/IPA-002/1P- T = et [ Akt KEM A s Offfice Mo 40
" e - ) ress and e-mail : UGB ress ssociates, Office No.40,
Tander Llosing Date and Time Lyt as liquidator . NO0866/2019-2020/12770 for cormaspondence wilh the THHE Complex, 180, Luz Church Road,
Hrs. on 22.05.2023 (for all the tenders). 9 | Address and e-mail of the Plot No.81, 37 Street, Phase I, interim resolution professional | Mylapore, Chennal - 00004, Tamil Nadu
Mo manual offers sent by Post | Courier liquidator, as registered with Dollars Colony, Vengambakkam, Email ID: clrp.fipola@gmail.com
Fax or in person shall be accepled against the Board Tambaram East, Chennai 600 127 et ks i Rkt ot SEth May 2073
such e-tendars even if these are submittad email:kangayan.s@gmail.com .l:l':l‘il'l‘ﬁ it it ¥ ;
cn firm's letter head and recaivad in tima. :
All such manual offers shall be rejected 10 | Address and e-mail to b? used| Plot No.81, 3" Street, Phase |, 12| Classes of creditars, if any, Mil (A5 per the information available with
summarily without any consideration. for correspondence with the| Dollars Colony, Vengambakkam, under clause {b) of sub-section | the Interim Reaolution Professional till date)
Complele information Including liquidator Tambaram East, Chennai 600 127 (GA) of seclion 21, ascertained
L : iki i liauidati i by the interim resolution
g-tender documents. of the abowve Emall.klkanl.I|qU|dat|0n@gma|I.com prﬂdﬂ&siwl
e-Tender Is available in website 11 | Last date for submission of claims | 31/05/2023 : " e
https:/iwww.ireps.gov.in —— . . . | | [13{Mames of Insolvency Wak applicable
e e e e Notice is hereby given that the National Company Law Tribunal (Chennai Professionals identified to act as
Mote : The prospective tenderers arel | Bench-l) has ordered the commencement of liquidation of the [Kikani Authorised Representative of
advised to revisit the websita 13 {Fifteen)| | international Private Limited ] on [01= May 2023]. el il Ak
PG RO Tl CiE OF Elcc T 21 T Cher The stakeholders of [Kikani International Private Limited ] are hereb (Three names for sach class}
o nobe any changes | Gorriganda issued . . . . " y 14 | (&) Relevant Farms and {2 Web link: htips:/fibbigovindhomeddownioads |
for this tender called upon to submit their claims with proof on or before 31t May 2023 (b) Detaits of autharized (b} Not agplicable
ivisional Railway Manager (Engg) / [insert the date falling thirty days from the liquidation commencement date], representatives are avadable | Physical Address: As mentioned against entry no. |
PR-1 33,@23_& Sambalpur | | to the liquidator at the address mentioned against item No.10. at 10 above |

only. All other creditors may submit the claims with the proof in person,
post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

The financial creditors shall submit their claims with proof by electronic means

Name and signature of liquidator: S KANGAYAN
Date and place:: 02/05/2023 & Chennai

by

alh

Pliace: Charneai
Dala

Medice is hersby given that the Nalional Company Law Trbunal has ordered fhe
commencemsant of a corporate inschency resolution process against the Fipola Retail
{Indea) Prvale Limded on 2nd May 2023

The creditors of Fipola Retail {India) Private Limited are haraby called upon to submit their
clams with groof an oF before 1650 May 2023 o the imernm resolution professional at the
addrass mentioned against entry Mo, 10,

The financial creditors shall submit thelr claims with proof by electronic means anly. All

ar criaditors may submil e claims wilh prood n pesson, by postor by eleclronic means,

Submission of false or misleading proofs of claim shall attract penalties.

Deepa Venkat Ramani
Interim Resofution Professional

L dih May 2023 IBBUIPA-DD2/|P-MOM 180201 7 - 201810267

Transfer of shares to the Investor Education and Protection Fund {IEPF) Account

MOTICE is hereby given to the Members of il and Matural Gas Corporation Limited (ONGC/ the Company)
whose shares are being transferred to the IEPF Account in terms of provisions under Section 124 of the
Companies Act, 2013 read with relevant rules issued thereunder. It may be noted that all the shares in respect of
which dividends have not been paid or claimed for seven consacutive yvears or more shall be transferred to the
IEFF Account. Accordingly, the Company has sent a communication to the Members/beneficial holders
concarnad whosa sharas ara liable 1o be transfarrad to IEPF Authority under the said Rules issued to submit
their claims for unpaid dividend. The communication has been sent at their registered email addresses where
email addrasses are available and at the registered address where emall addresses are not avallable. Brief
particulars of dividend, which would become due for fransferto IEFF account are as under.

Dividend (Year) Date of declaration Last date for clalming Die for transfer of Shares
Dividend to the IEPF Account
2" Interim Dividend (2015-186) 09.03.2016 15.05.2023 After 15.05.2023

The Company has also uploaded on its website, the details of Members whose dividend are lying unclaimed for
seven consecutive years and accordingly shares would become due for transfer fo IEPF Account and said
detailz may be accessed at hitps:/longcindia.com/weblenglinvestorsitransfer-of-shares-to-iepf
Members whose dividends remained unpaid, can write to the Registrar and Share Transfer Agent, Shri J. K.
=ingla, Deputy General Manager, Alankit Assignments Limited, "Alankit House', 4E2 Jhandewalan Extension,
New Delhi-110055, Email; jksingla@alankit.com or Deputy Nodal Officer of the Company: Shri Shashi
Bhushan Singh, E-mail: secretariat@eongc.co.in

Since the dividend amount is requirad to be remitted to the member's bank account, it is requested to furnish a
copy of a cancelled cheque of the account in which dividend amount is to be credited preferably in ISR-1. In
case the cancelled cheque doesn't bear name of member, a seif-attestad copy of passbook or the bank
statement may please be attached.

It may be noted that subsequent to the transfer of shares to IEPF Account, these shares can be claimed along with
dividends from the |EPF Authority, by following the procedures as prescribed in the |IEPF Authority {Accounting,
Audit, Transfar and Refund) Rules, 2016. Details may be accessed at http:/lwww.lepf.gov.in/IEPFA/refund.html

Further, as per SEBI Circulars dated 03.11.2021 and 16.03.2023, Members holding shares in physical mode
are required to submit and/ or update the PAN, KYC details and nomination. The said circulars further provide
that Folios wherein any of the prescribed KYC details are not available on or afler 01.10,2023, the said folios as
shall be frozen. Members in respect of these frozen folios shall be eligible to lodge grievance or avail service
request, payment of dividend etc. only upon updation of PAN, KYC and nomination details in their respective
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Financi“.ep. .in .. .

i for Oil and Matural Gas Corporation Limited

Sdi-
New Delhi (Rajni Kant)
03.05.2023 Nodal Officer and Company Secretary

Can Fin Homes Limited

Registered Office

No. 29/1, 1st Floor, Sir M N Krishna Rao Road
Near Lalbagh West Gate, Basavanagudi
Bengaluru — 560 004

E-mail: compsec@canfinhomes.com

Tel: 080 48536192, Fax: 08B0 26565746

Frany lafing flreams indo .Tl."'q.'c.-.u".r'.."_.:;.-
Web: www.canfinhomes.com
RF T TRy, O. CIN: L85110KA1987PLCO0BE99

NOTICE OF POSTAL BALLOT

MNOTICE is hereby given to the Members, pursuant to the provisions of Section 110, Section 108 and all
other applicable provisions of the Companies Act, 2013, (the “Act”) [including any statutory
modification(s) or re-enactmentis) thereof, for the time being in force (“as amended”)], read together with
the Companies (Management and Administration) Rules, 2014 (*Management Rules") as amended,
General Circulars bearing No.14/2020 dated April 8, 2020, No.17/2020 dated April 13, 2020, No.03/2022
dated May 05, 2022 and No.11/2022 dated December 28, 2022 issued by the Ministry of Corporate
Affairs ("MCA Circulars”), Regulation 44 of the Securities and Exchange Board of India (Listing
Obligations and Disclosure Reguirements) Regulations, 2015 (the “SEBI Listing Regulations”),
Secretarial Standard on General Meetings ("S5-27) issued by the Institute of Company Secretaries of
India and other applicable provisions, including any statutory modification or re-enactment thereof for the
time being in force, to obtain the approval of members of Can Fin Homes Limited (“the Company”) in
respect of the following resolutions setout by way of Postal Ballot only through remote e-Voting process.

Can Fm Hﬂmes Ltd

(Sponsor: CAMNARA BANIK)

1. Appointment of Shri Suresh Srinivasan lyer (DIN-10054487) as Managing Director & Chief Executive
Officer of the Company (Ordinary Resolution).

2. To borrow amounts not exceeding Rs. 42,500 Crore {Special Resolution).

The Company has engaged the services of National Securities Depository Limited ("NSDL") to provide
e-voting facility. The Board of Direclors has appointed Shri K N Magesha Rao, Practising Company
Secretary (Membership No. FCS 3000, CP No.12861), as the Scrutinizer pursuant to Rule 22 of the
Management Rules, for conducting the Postal Ballot through e-voting process in a fair and transparent
manner.

Notice of Postal Ballot ("Notice”) has been sent by the Company on Thursday, May 04, 2023, only through
electronic mode, to those members whose e-mail addresses are registered with the Company/RTA and
the Depositories [NSDL and Central Depository Services (India) Limited (CDSL)] and whose names are
recorded in the Register of Members/Register of Beneficial Owners maintained by the Depositories as on
Friday, Aprl 28, 2023 ("Cut-Off date") and they will be entitled to cast their votes. A person who is not a
member as on the Cut-Off date should treat this Notice for information purposes only. The communication
of agsent/dissent of the members will take place only through remote e-vofing system.

Members who have not updated their e-mail address are requested to register the same with the relevant
Depository Participants if the Members are holding shares in dematerialised mode and to update their
email addresses with the Company's RTA, Canbank Computer Services Limited by e-mail to
naidu@ccesl.co.inifthe Members are holding shares in physical mode.

The voting period commences on Friday, 05/05/2023 at 9:00 a.m. (IST) and ends on Sunday
04/06/2023 at 5:00 p.m. (IST) (both days inclusive). Electronic Voting Event Number (EVEN) of the
Companyis 123881. The e-voting module shall be disabled by NSDL for voting thereafter.

The Notice is also available on the website of the Company at www.canfinhomes.com under "Investors”
page, the website of stock exchanges i.e. BSE Limited and National Stock Exchange of India Limited at
www.bseindia.com and www.nseindia.com, respectively and on the website of the NSDL at
www.evoting.nsdl.com.

In case of any queries, you may refer the Frequently Asked Questions (FAQs) for shareholders and
e-voting user manual for shareholders available at the download section of www.evoting.nsdl.com or call
on 022-4886 7000 and 022-2499 7000 or send a request to Ms. Pallavi Mhatre, Senior Manager at
evoting@nsdl.co.in

The Scrutinizer will submit the report to the Chairman or the Company Secretary of the Company, as
authorized, after conclusion of e-voting, within the prescribed time period. The same will also be
displayed on the website of the Company at www.canfinhomes.com , besides being communicated to
the Stock Exchanges viz., BSE Limited, NSE India Limited and Depositories.

For any queries orgrievance on the above matter, please contact the Company's Registrar
& Share Transfer Agents, Mr. B S Naidu, Manager at M/s Canbank Computer Services Lid.,
Tel: +91 80 23469661 or send e-mail to naidu@cesl.co.in orinvestor.relationship@canfinhomes.com

For Can Fin Homes Ltd,
Sdi-
Place : Bengaluru Veena G Kamath
Date : 04/05/2023 DGM & Company Secretary

O® O ciennakocH ¢
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(Old Name) M.SHAHJEHAN

After Ten days of the publication
of this notice and within three
months thereafter, |

M.BHUVANESHWARI D/o E.Magesh
aged 23 years, permanently
residing at No.199, Siletarapuram,
Mylapore, Chennai 600004 intend
having my enrolment as an
advocate moved before The Bar
Council of Tamilnadu, Bar Council
Buildings, High Court campus,
Chennai-600 104. Those who have
valid objections may notify the
same to the Bar council within

10days. _ \.BHUVANESHWARI
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Chennai—600 017, Tamil Nadu, India.

“TERMS OF THE ISSUE” ON PAGE 207 OF THE LETTER OF OFFER.
*Subject to finalization of Basis of Allotment
#Assuming full subscription

confirm that all the valid applications have been duly considered for Allotment.

1. Information regarding total number of Applications received:

This is only an advertisement for information purpose and not an offer document announcement. Not for publication, distribution or release directly or indirectly into the
United States of America or otherwise outside India. All capitalized terms used and not defined herewith shall have the same meaning assigned to them in the Letter of Offer
dated March 23, 2023 (the “Letter of Offer” or “LOF”) filed with the Stock Exchanges, namely BSE Limited (“BSE”) and National Stock Exchange of India Limited (“NSE”)
(together referred to as the “Stock Exchanges”) and the Securities and Exchange Board of India (“SEBI”)

SEPC LIMITED

Enginecrin u. rurure  Gorporate Identification Number: L74210TN2000PLC045167

SEPC Limited (“Company” or ”Issuer”) was incorporated on June 12, 2000 under the Companies Act, 1956 in the name and style 'Shriram EPC Limited". A certificate of
commencement of business was granted to our Company on June 30, 2000 by the Registrar of Companies, Tamil Nadu. Pursuant to the provisions of Section 391 to 394 of
the Companies Act and pursuant to an order dated July 22, 2005 of the High Court of Madras, Shriram Engineering Construction Company Limited was merged with our
Company with effect from April 1, 2004, since both companies were in the same line of business, namely, construction engineering. Subsequently, the name of our Company
was changed to SEPC Limited pursuant to a certificate of incorporation dated February 12, 2021 issued by Ministry of Corporate Affairs. Our Company pursuant to a
resolution passed in the meeting of Board of Directors on January 21, 2021 had shifted its Registered and Corporate Office from Sigappi Achi Building, 4th Floor, 18/3
Rukmini Lakshmipathi Road, Egmore, Chennai 600 008 Tamil Nadu, India to 4th Floor, Bascon Futura SV, IT Park Venkatanarayana Road, Parthasarathy Puram, T. Nagar

Registered & Corporate Office: 4th Floor, Bascon Futura SV, IT Park Venkatanarayana Road, Parthasarathy Puram, T. Nagar Chennai —
Telephone: +91 44 4900 5555; E-mail: info@sepc.in; Website: www.shriramepc.com;

PROMOTER OF OUR COMPANY : MARK A B CAPITAL INVESTMENT LLC

ISSUE OF UPTO0 4,99,00,000* EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH (“RIGHTS EQUITY SHARES”) OF OUR COMPANY FOR CASH AT A PRICE OF ¥ 10/- PER
EQUITY SHARE (INCLUDING A SHARE PREMIUM OF Z NIL PER EQUITY SHARE) (THE “ISSUE PRICE”), AGGREGATING UPTO ¥ 4,990# LAKHS ON A RIGHTS BASIS TO
THE EXISTING EQUITY SHAREHOLDERS OF OUR COMPANY IN THE RATIO OF TWO (2) RIGHTS EQUITY SHARE(S) FOR EVERY FIFTY THREE (53) FULLY PAID-UP
EQUITY SHARE(S) HELD BY THE EXISTING EQUITY SHAREHOLDERS ON THE RECORD DATE, THAT IS ON WEDNESDAY, MARCH 29, 2023 (THE “ISSUE”). THE ISSUE
PRICE FOR THE RIGHTS EQUITY SHARES IS ONE (1) TIME THE VALUE OF THE EQUITY SHARES. FOR FURTHER DETAILS, PLEASE REFER TO THE CHAPTER TITLED

BASIS OF ALLOTMENT

The Board of Directors of SEPC Limited wishes to thank all its Equity Shareholders, members and investors for the response to the Company's Rights Issue of Equity Shares
which opened for subscription on Monday, April 10, 2023 and closed on Monday, April 24, 2023 and the last date for market renunciation of Rights Entitlements was
Tuesday, April 18, 2023. Out of the total 1,758 Applications for 5,53,27,799 Equity Shares through Shares through the Application Supported by Blocked Amount (“ASBA”),
296 Applications for 1,14,499 Equity Shares were rejected due to technical reasons as disclosed in the LOF. There is 1 case where the applicant has renounced a part of their
entitiement but applied for 9916 additional rights equity shares. In accordance with LOF, additional shares applied by this applicant was not considered additional rights equity
shares for allotment. The total number of valid applications received were 1,462 for 5,52,13,300 Equity Shares, which aggregates to 110.65%* of the total number of Equity
Shares allotted under the Issue. In accordance with the LOF and the basis of allotment finalized on April 28, 2023, in consultation with the Registrar to the Issue and BSE
Limited, the Designated Stock Exchange for the Issue, the Company allotted 4,99,00,000 Rights Equity Shares to the successful applicants on April 28, 2023. We hereby

*In accordance with Regulation 86 of SEBI ICDR Regulations, our Company is not required to achieve minimum subscription for the Rights Issue.

600 017, Tamil Nadu, India;

— Ap;-lt;::li"ol::?:;eoi::e ’ Equity Shares applied for Equity Shares allotted
Number % Number Value (%) % Number Value (Rs.) %
Eligible Equity Shareholders 1,462 83.16% 3,92,25,078 39,22,50,780 70.90% 3,92,09,100 39,20,91,000 | 78.58%
Renouncees 296 16.84% 1,61,02,721 16,10,27,210 29.10% 1,06,90,900 10,69,09,000 | 21.42%
Total 1,758 100.00% 5,53,27,799 55,32,77,990 | 100.00% 4,99,00,000 49,90,00,000 |100.00%
2. Basis of Allotment
Casg | tophenan oo ] ot e gt | o it syt | 197 Sl taes e
considered for allotment Rights Entitlements (A) Equity Shares applied for (B)

Eligible Equity Shareholders 1,439 47,23,436 3,44,85,664* 3,92,09,100
Renouncees 23 2,62,273 1,04,28,627 1,06,90,900
Total 1,462 49,85,709 4,49,14,291 4,99,00,000

fraction ignored shareholders.

REGISTRAR TO THE ISSUE

CAMEO
CAMEOQ CORPORATE SERVICES LIMITED
Subramanian Building, No. 01, Club House Road, Chennai- 600 002,
Tamil Nadu, India. Telephone: +91 44 4002 0700 Facsimile: NA
Email: priya@cameoindia.com
Investor Grievance Email: investor@cameoindia.com
Website:www.cameoindia.com/ https://rights.cameoindia.com/sepc
Contact Person: K. Sreepriya SEBI Registration Number: INR000003753
Validity of Registration: Permanent

* Number of Equity Shares accepted and allotted against additional Equity Shares applied for includes 989 Equity Shares allotted to shareholders having zero entitlement &

Intimations for Allotment / refund/ rejection cases: The dispatch of allotment advice cum refund intimation and question for rejection, as applicable, to the Investors has
been completed on or before May 4, 2023. The instructions to SCSBs for unblocking funds in case of ASBA Applications were given on April 29,2023. The Listing application
was executed with BSE and NSE on May 2, 2023. The credit of Equity Shares in dematerialized form to respective demat accounts of allottees in expected to be completed on
or before May 4, 2023. No physical shares were rendered in the Rights Issue. Pursuant to the listing and trading approvals granted/to be granted by BSE and NSE, the Rights
Equity Shares Allotted in the issue is expected to commence trading on BSE and NSE on or before May 9, 2023, In accordance with the SEBI circular bearing reference -
SEBI/HO/CFD/DIL2/CIR/P/2020/13 dated January 22, 2020, the request for extinguishment of rights entitiement is expected to be completed on or about May 4, 2023.
INVESTORS MAY PLEASE NOTE THAT THE EQUITY SHARES CAN BE TRADED ON THE STOCK EXCHANGES ONLY IN DEMATERIALISED FORM

DISCLAIMER CLAUSE OF BSE (DESIGNATED STOCK EXCHANGE): It is to be distinctly understood that the permission given by BSE Limited should not in any way be
deemed or construed that the Letter of Offer has been cleared or approved by BSE Limited, nor does it certify the correctness or completeness of any of the contents of the
Letter of Offer. The investors are advised to refer to the Letter of Offer for the full text of the "Disclaimer Clause of BSE” on page 201 of the Letter of Offer.

DISCLAIMER CLAUSE OF NSE: Itis to be distinctly understood that the permission given by NSE should not in any way be deemed or construed that the Letter of Offer has
been cleared or approved by NSE nor does it certify the correctness or completeness of any of the contents of the Letter of Offer. The investors are advised to refer to the Letter
of Offer for the full text of the "Disclaimer Clause of NSE” on page 202 of the Letter of Offer.

COMPANY

A

Engincering the

SEPC LIMITED

4th Floor, Bascon Futura SV, IT Park Venkatanarayana Road, Parthasarathy
Puram, T. Nagar Chennai — 600 017, Tamil Nadu, India

Telephone: +91 44 4900 5555 Facsimile: NA

Email: info@sepc.in Website: www.shriramepc.com

Contact Person: Thiruppathi Sriraman, Company Secretary and Compliance
Officer

Corporate Identification Number: L74210TN2000PLC045167

Future

creditetc.

Investors may contact the Registrar to the Issue /Compliance Officer in case of any Pre Issue/ Post Issue related problems such as non-receipt of Allotment advice/demat

OF THE COMPANY.

Date: May 04, 2023
Place: Chennai

Investors may contact the Registrar or the Company Secretary and Compliance Officer for any pre issue or post issue related mater. All grievances relating the ASBA process
may be addressed the Registrar, with a copy to the SCSBs, giving folio details such as name, address of the Applicant contact numbers, e-mail address of the sole first holder,
folio number or demat account number, number of Rights Equity Shares applied for, amount blocked, ASBA Account number, and the Designated Branch of the SCSBs where
the Application Form or the plain paper applications as the-case may be, was submitted by the Investors along with a photocopy of the acknowledgment slip.

THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES OR THE BUSINESS PROSPECTS

For SEPC LIMITED

Sd/-

Thiruppathi Sriraman

Company Secretary and Compliance Officer

transferable exceptin accordance with the restrictions.

The LOF is available on the website of the SEBI at www.sebi.gov.in, the stock exchanges i.e. National Stock Exchange of India Limited at www.nseindia.com and BSE Limited
at www.bseindia.com and the website of the Registrar to the Issue at www.cameoindia.com. Investors should note thatinvestment in equity shares involves a high degree of
risk and for details relating to the same, please see the section entitled "Risk Factors” beginning on page 23 of the "LOF".

The Rights Entitlements and the Rights Equity Shares have not been, and will not be registered under the United States Securities Act of 1933, as amended (the "US Securities
Act") or under any securities laws of any state or other jurisdiction of the United States and may not be offered, sold, resold allotted, taken up, exercised, renounced pledged,
transferred or delivered directly or indirectly within the United States or to, or for the account or benefit of. U.S. Persons (as defined in Regulations except for these purposes.
U.S. Persons include persons who would otherwise have been excluded from such term solely by virtue of Rule 902(K) (1) (VIIl)(B) or Rule 902(K)(2)(i), except pursuant to
an exemption from, orin a transaction not subject to, the registration requirements of the US Securities Act and in compliance with any applicable securities laws of any state
or other jurisdiction of the United States. Accordingly, the Rights Entitlements and Rights Equity Shares were offered and sold (i) in offshore transactions outside the United
States to non-U.S. Persons compliance with Regulations to existing shareholders located in jurisdictions where such offer and sale of the Rights Equity Shares is permitted
under laws of such jurisdictions, and (ii) in the United States to U.S. Persons who are U.S. QIBs and are also Qualified Purchasers pursuant to applicable exemptions under
the US Securities Act and the Investment Company Act. There will be no public offering in the United States. The Rights Equity Shares and Rights Entitlements are not

Communicate India

BEFORE THE HON'BLE
PRINCIPAL DISTRICT MUNSIF,
AT ALANDUR
(RENT CONTROLLER)
R.L.T O.P. No. 23 of 2022

G.Sampath 73 years,
S/o G.Lakshmi NARASIMHAN,
NO.41/21, F2, VASUMATHI
FLATS, MAHADEVAN STREET,
WEST MAMBALAM
CHENNAI-600 033 —APPLICANT
Vs.
(1) N.S.Durai
No. 7/3, 24th cross street,
Indira Nagar, Mayur Apartments,
Adayar, Chennai-600 020
(2) Navaneeth
Plot No.307, Door No.F2,
East Block, 12th Main Road, Ram
Nagar South Extn. Pallikaranai,
Chennai-600 100
.... RESPONDENTS
To
Mr.Navaneeth (R-2)
Plot No.307, Door No.F2,
East Block, 12th Main Road,
Ram Nagar South Extn.
Pallikaranai, Chennai-600 100
Please take notice that the Hon'ble
Principal DISTRICT MUNSIF, AT
ALANDUR (RENT CONTROLLER)
has ordered notice to you for your
appearance before the said court on
22.06.2023 in the above said matter.
Therefore you are requested to
kindly be present on the said date
before the said Court at 10.30
a.m. in person or through your
counsel without fail failing which
both of you will be called absent.
Orders will be passed treating
you ex-parte
R. VIJAYARAGHAVEN
Advocate

IN THE COURT OF V MOTAR
ACCIDENTS CLAIMS
TRIBUNAL, AT CHENNAI.
M.C.O.P.No. 761 OF 2019

C.Sekar, S/o Chinnakkannu

.. Petitioner
-Vs-
M. Dharanikumar & 2 others
.. Respondents.

To,

1) M. Dharanikumar,

S/o. M.Manokaran,

No. 141, Tank Street,
Kilpalanthai Village, Cheyyur Tk,
Thiruvannamalai Dt.

2) N.Sridhar, S/o Narayana
Moorthy, No 47/18,

Kavarai Street, Vandavasi,
Thiruvannamalai Dt.

The above petition filed
by the Petitioner before this
Hon'ble Tribunal for claiming
compensation till the date of
realization and the same has
been numbered as M.C.0.P.No.
761 OF 2019 and which is
pending before this Hon'ble
Tribunal and this Hon'ble Tribunal
was pleased to ordered notice to
you returnable by 27.06.2023.
Hence, take notice and appearin
person or through your advocate
before this Hon'ble Court on
27.06.2023 At 10.30am, failing
which the petition will be decided
in your absence.

Dated at Chennai on this 04th
day of May, 2023.
Counsel for Petitioner.
V.JAYACHANDRAN &
ASSOCIATES, ADVOCATES.
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www.dsmaxproperties.com

DR K ¥ SATEEH, CHARMAN :
150 9901: 2015 CONPANY

ONE MORE GREAT REASON TO MAKE
SAMYAK YOUR DREAM HOME!

1
KENGERI-CHALLAGHATTA METRO RAIL STRETCH TO BE OPERATIONAL BY MID OF 2023 u
Sorea | AR e——

Now, your CONNECTIVITY
and the property value
APPRECIATION @ SAMYAK is

2X FASTER!

DS-MAX SAMYAK .
BOFY

MYSORE ROAD = I

NEAR RAJARAJESWARI DENTAL COLLEGE o "
(4l “mﬁ:“ ,,
T

PR

i
]

JUST 10 MINUTES FROM DS-MAX SAMYAK

_ ¢ |_ |
2 & 3-BHK | 600 UNITS | BDA APPROVED | G + 14 FLOORS Rs. 39.59 - 67.16 Lacs* | Rs. 3,700 / Sq. Ft* CALL : 8088 445 445

T&C Apply

1,2 & 3-BHK APARTMENTS FOR SALE IN VARIOUS LOCATIONS

ELECTRONIC CITY | YELAHANKA BEGUR SARJAPURA THANISANDRA RD. | CHANDAPURA K R PURAM THANISANDRA

HOSA ROAD JUNCTION ISRO LAYOUT PH-Ii 10 MINS. SILK BOARD | SARJAPUR - ATTIBELE RD. | NR. MANYATATECH PARK | NR.NARAYANA H CITY | NR.GARDEN CITY UNIV. | 5 MINS. FROM KNSIT
73,500 / Sq. Ft. 4,200/ Sq. Ft. 4,500 / Sq. Ft. 3,000 / Sq. Ft. READY TO OCCUPY | 23.000/5q, Ft 2 4,400 / Sg, Ft.* 2 4,200 / Sq. Ft.
7 35.00 - 38.11 Lacs* 2 37.46 - 60.48 Lacs* 23595 - 64.48 Lacs* | 229.04 - 37.35 Lacs* Z1.31 - 1.49 Crores* | ¥27.45 - 37.20 Lacs* T 46.68 - 67.96 Lacs* T 4414 - 55.31 Lacs"

O 9164 045 000 OB8880 758 758 ' 8880 472 472 ' O9164 122 000 & 8088 779 779 O 8880 013 310 O 8880 438 000 ' O 8880 461 461

Canilents of this sdvariisamant sra anly fof infarmatan: This js rol s oller far ugmmanl, and interpretation i nol slodwed. Feach our sales jeam far pracise comemunicalion. Al we valis yous indepsndant ifguities betore any definibs cordusion. The apariment slevalon, colouf, mndmpm&u aryy lesfures shiwn are [ndicallve snd for represamalion puarpases only.
Al irvestmant schemas, offers and discounls are suliject i the management’s c huf nume, radematk,

iscretian and sibjec bo avadablily Ml directons, locaBans, [andmarks and Iravel imes s fom wanoes sodrees and may nat be of geographical accuriay, and the use of reiable resouroes b s your discretion

palitning & commensal producl, process of Service by brade ng
manufactyres, or olherwiss doss nal imply endarsamen| ar recommendation. Cur contand is impartial and infsrmatve. Visit © wwwcners kasenataka, govin '
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